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Grants to Hindi Institations

3086. Shri Kishen Pattnayak:
Shri Maurya:
Shri Madhu Limaye:

Will the Minister of Education be
pleased to state:

(a) whether it is a fact that the
grants to Hindi Institutions are not
made by the Ministry on uniform
basis;

(b) if so, the reasons therefor; and

(¢) whether grants to all the Hindi
Institutions would be made on uni-
form basis in future?

The oOeputy Minister in the Minis-
try of Education (Shri Bhakt
Darshan): (a) Grants to Voluntary
Hindi Organisations for propagation
and development of Hindi are given
on a uniform basis i.e, at the rate of
75 per cent. of the expenditure on
approved schemes,

(b) and (c). Do not arfse.

Vacancies in Class I and II Posts

3087. Shri Dhuleshwar Meena: Will
the Minister of Home Affairs be pleas-
ed to state:

(a) the number of vacancies in
Class I and I posts in various depart-
ments of the Central Government
proposed to be filled through the
I.AS. etc., Examination conducted by
UPSC. in the year 1964;

(b) the number of appointments
made from among the candidates re-
commended by the UP.S.C. as a result
of LAS. Examination in 1965;
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(¢) the number of posts lying
vacant with the relevant departments;
and

(d) the reasons for not filling up
these vacancies?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the " of.
Defence (Shri Hathi): (a) 187 vacan-
cies in the Class I Services and 30
vacancies in the Class II services were
proposed to be filled in the various
departments of the Central Govern-
ment on the results of the LA.S, etc.
Examination, 1964,

(b) 183 to Class I posts and 24 Class
11 posts.

(¢c) A statement giving the informa-
tion is laij on the Table of the House.
[Placed in Library. See No. LT-5983,
661.

(d) The allotment of candidates to
the different services is made on the
basis of the ranks of the candidates
in the merit list and the order of
preferences for the various services
expressed by them. If some candi-
dates cannot be appointed for various
reasons, such as, refusal to accept an
appointment, medical unfitness, etc.,
consequential adjustments become
necessary in the allotments of other
candidates on the basis of ranks and
preferences. After a certain lapse of
time it is administratively not feasi-
ble to make such adjustments. There-
fore, after a certain date, no further
appointments are made and the vacan-
cies are carried forward to the next
examinations,

12,10 hrs,

CALLING ATTENTION TO MATTER
OF URGNT PUBLIC IMPORTANCE
REPORT STARVATION DeATs IN Omiss.

Shri Kapur Singh (Ludhiana): I
call the attention of the Minister of
Food, Agriculture, Community Deve-
lopment and Co-operation to the
following matter of urgent public
importance and I request that he may
make a statement thereon:—

“The reported starvation deaths In
Orissa.”
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Mr. Speaker:
Minister,

Shri 5. M. Banerjee (Kanpur): I

want to make a submission. Kindly
hear me . . .

Now, the hon. Food
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Mr. Speaker: I have called the hon.
Minister now.

Shri S, M. Banerjee: I want to
make a submission not about the
statement but generally about the
calling-attention notice A(In-
terruptions).

Mr. Speaker: Order, order. I find
that hon. Members stand up and hold
the House fo ransom and they do not
allow me even to proceed. Now, I
have called the hon, Minister and
let him make the statement that he
wants to make.
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The Minister of Food, Agriculture,
Community Development and Coope-
ration (Shri C. Subramaniam):
Government have seen reports in
the papers of the debate in the Orissa
Assembly on the alleged deaths due
to starvation in the village of Deo-
derah in Kalahandi district of Orissa.
The information received from the
Orissa Government shows that on the
matter being raised in the Orissa As-
sembly, the Deputy Minister. Reve-
nue, Orissa Government and two
other members of the Orissa Assembly
visiteq the area to check up the condi-
tions. They found that test relief
works and other labour intensive
works had been taken up extensively
in the affected area providing emp-
loyment to a large number of people.
They also found that the able-bodied
persons in the village mentioned were
working at the test relief works. They,
however, noticed that the general
conditions of the women and children
in the village were not very satis-
factory. They were informed by the
villagers that nine deaths mostly of
children had taken place in the
village during the previous fortnight.
These deaths were reported to be due
to ailments and according to the vil-
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lagers the deceased personsg succumb-
bed to the ailments because of pro-
longed mal-nutrition (sfrgwm -y

weaT (2A7F) : T FE & gAT av)
The Orissa Government have taken
steps to intensify the relief measures
in the area. They have arranged for
distribution of cash doles and have
also arranged for free distribution of
rice. To combat mal-nutrition, a
mobile medical health unit with ne-
cessary staff, milk powder and medi~
cines has also been sent to the affect-
ed area.

Orissa is one of the States which
have been affected by drought in
1965-66. The rainfall over some
areas of the State has been deficient
and according to the estimate made
by the State Government, in the
Kharif crop grea the crops have been
damaged glmost completely in about
16 per cent and partially damaged in
about 36 per cent of the total area.
According to a Central Team headed
by an Adviser to the Planning Com-
mission which visited the State, the
districts which were worst affected,
are Bolangir, Korapet, Kalahandi and
Sundargarh. Parts of Sambalpur,
Cuttack and Dhankanal districts have
also been affected by drought. The
Team has reported that the main pro-
blem in the Orissa  State is one of
finding employment for the lower in-
come groups than of finding food. The
State Government have started a
number of scarcily relief works in
the affected areas by which employ-
ment is provided to the people. With
regard to supply of food, the people
in Orissa are mainly rice-eaters. The
State Government have started g sy-
stem of monopoly procurement and
have opened a large number of distri-
bution points for making rice avail-
able to the public at reasonable
rates, The quantities of wheat
which have been asked for by the
State Government are being made
available to them. In addition, State
Government have also placed 10

.
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quintals of rice at each block head-
quarters for free distribution to old
and infirm people and to young child-
ren who cannot earn wages by work-
ing at the scarcity relief works. A
scheme of distributing milk reconsti-
tuted from milk powder to the vul-
nerable groups namely children from
O-5 and expectant and nursing
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- mothers is to be drawn up for Orissa

State sghortly and as soon ag some
quantities of milk powder which are
expected from abroad, become avail-
able, the scheme of distribution of
milk to these vulnerable groups will
he started.
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Shri Kapur Singh: Do Govern-
ment propose to take such steps as
might be acceptable to this House to
fix overall responsibility for this
tragic state of affairs?

Shri C. Subramaniam: Generally,
for the purpose of bringing to the
notice of the Centra] Government and
also for taking steps, the responsibi-
lity is that of the State Government.
Whatever resources are asked for
from us, in the context of overall
responsibility we try to make avail~
able those resources to the extent
possible.

Shri Ranga (Chittoor): What spe-
cial assistance are the Union Govern-
ment offering to the State Govern-
ment, and would whatever assistance
the Union Government as well ag the
State Government offer to the people,
be channelled not through the usual
channels, political and administrative,
but through some non-political and
entirely scrupulous and honest chan-
nels such as the Ramakrishna Mission,
which was utilised by my hon. friend,
when he was a Minister in Madras,
when there was a famine in Rayala-
seema?
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Shri C. Subramaniam: In this 1
‘would rather depend upon the State
.administration than take decisions
fram here, because at the village and
various other levels, they have their
own agencies; if they think that some
-other agency should be utilised, it
for them to find out and do so.

Shri Ranga: It is for him also.
can advise them.

Shri C, Subramaniam: 1 shall cer-
‘tainly tell them that this arrangement
should be made. But ultimately it is
their responsibility as to what ad-
ministrative machinery or other volun-
tary agencies they would use in their
State.

With regard to the assistance which
we are giving, first, we are giving
financial assistance for the running of
these relief works up to certain limit
laid down by the Fourth Finance
Commission, the State Government
have got to take the liability; after
that it is shared on a 50:50 basis.

With respect to despatch of wheat
from the central quota, whatever
quantities are asked for, taking into
account the requirements of the other
States, we make them available to
the State. In January, we gave them
3,000 tonnes in February 7,500 tonnes
in March, they wanteq more and we
are giving them 14,500 tonnes. In
addition to this, milk powder and
vitamin tablets also are being sup-

He

plied to various states. Thesc are
being obtained on a gift basis
from various countries. We are

making arrangements for distribution
of this milk powder and vitamin
tablets in Orissa also.

Shri Ranga: What steps have Gov-
ernment taken to see that they do
not go into the black market?

Shri Maheswar Nalk (Mayur-
bhanj): In the State Assembly, the
Deputy Minister, Revenue, made a
statement to the effect that 9 children
had died in the area he had visited;
he had also said that the health of
women and children was deteriorat-
ing. May I know Wwhy prior steps
had not been taken to prevent
scarcity conditions actually develop-
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ing? What purchasing power are

Government trying to give to these
people ‘so that there may be no
further  deterioration in their
condition?

Shri C. Subramaniam: To Orissa
also, fronf the Centre we sent a team
to make an on the spot investigation
of the actual state of affairs arising
through draught. On the basis of
that, we have made recommendations
to the State Government that various
steps be taken.  Most of these are
being taken.
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Shri C. Subramaniam: This
very difficull year. No doubt, it
the responsibility of everybody to
see that no calamity occurs as a
result of this. But in all these matters,
the Central Government will have to
depend upon the reports from the
State Government, and most of the
action will have to be initiated by
them.
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position known Yo them, Sir. This is
what the Government is doing. This
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The Centre seems to have a
wrong impression that this sur-
plus in Orissa was exportable

surplus. It is not exportable
surplus; it is marketable surplus.
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information is to be given to the
‘Government. The poor people, the
children and the women, are dying

-even now.
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Mr. Speaker: Order, order,

Shri C. Subramaniam: It is not as
if either the Orissa Government or
the Orissa Assembly are not taking
notice of this, All these matters
were raised in the Orissa Assembly,
and the Minister visited, and on the
basis of hig visit he has submitted
a report also and 1 have read it out.
Therefore, it is not as if no action
is being taken. On the other hand,
every action is being taken for the
purpose of seeing that these unfor-
tunate incidents do not recur. Parti-
cularly the women and children are

properly taken care of. ( (Interrup-
tion).

Shri H. N. Mukerjee (Calcutta
Central): I beg you to allow some

discussion on this matter either by
way of an Adjournment Motion or
anything which you choose to decide.
It is a cruel thing to see that these
poor people are dying. The Minister
has gone on record. It is a most
cruel thing: the infants are dying of
malnutrition, which is a cruel thing.
Could we not have a discussion? Let
us find out the truth. The children
cruel than that? And we are pro-
ceeding here listening to this kind of
thing. Let the Government tell us
something about it, Let us have a
discussion on the matter and let the
Government tell us what the facts
ire.

Shri S, M, Banerjee: The Adjourn-
ment Motion is there.
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Shri C, Subramaniam: Malnutrition
is under-feeding; starvation is no
feeding at all. It is a fact that in
our country, even under normal con-
ditions, 30 per cent of the population
is supposed to be suffering from
malnutrition, It is a fact, and it is
unfortunately a very sad fact, and we
have to improve the situation fur-
ther;  particularly  because of the
drought conditions, this situation be-
comes serious, and that is why we
are taking all ameliorative measures
possible to get aid, even though I
am maligned or getting this aid from
other countries. Taking into account
the human conditions prevailing here,
we are getting aid for the purpose
of meeting the situation.
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Shri C. Subramaniam: These are
not my words. I have quoted the
reports from the Orissa Assembly, I
bhave not sent my team to invostigate
into it.

Mr. Speaker: The question is
hypothotical  whether deaths from
prolonged malnutrition would be in-
cluded in starvation deaths, because
Dr. Lohia feels that if the minister
admits thes> are deaths from starva-
tion, probably the responsibility of
the Centre would be enhanced,

Shri C, Subramaniam: These
not starvation deaths.

To R wAE Wfgwr: &
I AR SR S A )
g A Ag &5 ¥ owEwd 8 A
& arad ¥ fagd aw warw A
ALK R SUR UL Ll
W e & fear wmm @ fee
&7 Y fodErd w7 Wk feA-few
fewmst ¥ @@ el &

, oW www ;g 2o dfoew

1

o M wAlgT oifgm ;T
IK AT WE I AW FE
faerame

ot fesms qzamw © A =Ty
a1 Afad

ww wgem ORI %Y
faar & 1

are

CHAITRA 9, 18g8 (SAKA)

death in 8726

Orissa (C.A)
st fewm qzaTaw @ 0¥ @A
W W S A A @ e
feg qv &7 ?

wWo M wAlgT Wfgw : W
Thh e @ enEr g o
# are afT & w1 9Ear § o

12.28 brs.
PAPERS LAID ON THE TABLE

ANNUAL AccounTs or IIT, BoMBAY

The Deputy Minister in the Minis-
try of Education (Shrimati Sounda-
ram Ramachandran): On behalf of
Shri Chagla, 1 beg to lay on the
Table a copy of the Annual Accounts
of the Indian Institute of Technology,
Bombay for the year 1964-65 along
with the Audit Report thereon, under
sub-section (4) of section 23 of the
Institutes of Technology Act, 1961
[Pliced in Library. See No. LT-5039)
£6].

NOTIFICATION UNDER THE ALL INDIA
Servicks Act, 1951

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): 1 beg to lay
on the Table 3 copy of Notification
No. G.S.R. 307 published in Gazette
uf India dated the 8th March. 1966,
making certain amendment to the
Indian Police Service (Probation)
Rules, 1954, under sub-section (2) of
section 3 of the All 1India Services
Act, 151, [Placed in Library. See
No. LT-5840/66".

Rero:T OF ENQURY 0 T OWER BADINA
COLLIERY ACCIDENT

The Deputy Minister in the Minis-
try of Labour, Employment and Reha-
bilitation (Shri Shahnawas Khan):
1 beg to lay on the Table a copy of
the Report of Enquiry on the fatal
accident at lower Badjna Colliery,
Dhanbad on the 11th Januarv, 1966.
(Placed in Library. See MNo. LT-
5941:66].





